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WOMEN’S SAFETY CENTRES IN AHMEDABAD 

  

480.   SHRI BABUBHAI JESANGBHAI DESAI: 

    

 Will the Minister of Women and Child Development be pleased to state: 

                                                       

(a)  whether “One Stop Centres” for women’s safety and support have been established in 

Ahmedabad;  

(b)  if not, the reasons for the delay; 

(c)  whether any proposal has been approved under the Nirbhaya Fund; and 

(d)    if so, the status of implementation? 

  

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT 

(SHRIMATI SAVITRI THAKUR) 

 

(a) to (d):  Yes Sir. As on date two One Stop Centres are functional in Ahmedabad, Gujarat. 

The One Stop Centre (OSC) is a component of the Sambal vertical under the umbrella Mission 

Shakti. It provides integrated support and assistance under one roof to women affected by 

violence and those in distress, both in private and public spaces. It provides services like 

medical aid, legal aid and advice, temporary shelter, police assistance and psycho-social 

counselling to needy women. 

  

For the safety and security of women and children, several Projects/ Schemes under Nirbhaya 

Fund have been implemented/ being implemented in the State of Gujarat including 

Ahmedabad city. These include Emergency Response Support System (ERSS)-112, Setting-

up/ Strengthening Anti Human Trafficking Units (AHTU), Setting-up/ Strengthening Women 

Help Desk (WHDs), Cyber Crime Prevention against Women & Children (CCPWC), Cyber 

forensic and related facilities in State Forensic Science Laboratories (SFSLs), 

Universalisation of Women Helpline (WHL)-181, State-wise Vehicle Tracking Platform 

(VTP), Training of Investigating Officers (IOs)/ Prosecution Officers (POs)/ Medical Officers 

(MOs) in Forensic Evidence collection, implementing Safe City Projects, Setting up Fast 

Track Special Courts (FTSCs) to dispose of cases pending trial under rape and POCSO Act. 
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